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Supreme Court [4]

Hasina Yasmin v. National Insurance Co. Ltd., (Ahsanuddin Amanullah and K. Vinod Chandran, JJ.),
2025 SCC OnLine SC 2919

Sadashiv Nomaya Nayak v. Gammon Engineers & Contractors (P) Ltd., (Dr D.Y. Chandrachud, C.J.
and P.S. Narasimha and J.B. Pardiwala, JJ.), 2023 SCC OnLine SC 2549

Sushila Devi v. Union of India, (M.M. Sundresh and Satish Chandra Sharma, JJ.), 2025 SCC OnLine
SC 2918

Syed Sarwar Chishty v. State of Rajasthan, (Sanjay Kumar and Alok Aradhe, JJ.), 2025 SCC OnLine
SC 2917

Allahabad High Court [66]
Aafak Ali v. State of U.P., (Ajai Kumar Srivastava-I, J.), 2024 SCC OnLine All 9743
Aameen v. State of U.P., (Nand Prabha Shukla, J.), 2024 SCC OnLine All 9725

Ali Ahamad v. State of U.P., (Ashwani Kumar Mishra and Dr Gautam Chowdhary, JJ.), 2024 SCC
OnLine All 9739

Amar Gupta v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 9710

Amir v. State of U.P., (Ajai Kumar Srivastava-1, J.), 2024 SCC OnLine All 9713

Amit v. State of U.P., (Siddharth, J.), 2024 SCC OnLine All 9719

Anju Devi v. State of U.P., (Siddharth, J.), 2024 SCC OnLine All 9749

Anuj Prajapativ. State of U.P., (Nand Prabha Shukla, J.), 2024 SCC OnLine All 9718
Anupam Mishra v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 9711
Arvind v. State of U.P., (Manoj Bajaj, J.), 2024 SCC OnLine All 9728

Ashok Kumar Sharma v. State of U.P., (Siddharth, J.), 2024 SCC OnLine All 9745

Banaras Hindu University v. Umang Cure (P) Ltd., (Arun Bhansali, C.J. and Kshitij Shailendra, J.),
2025 SCC OnLine All 8093

Bantiv. State of U.P., (Siddharth, J.), 2024 SCC OnLine All 9723

Bharat Singh Yadav v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2024
SCC OnLine All 9736

Bhola Dubey v. State of U.P., (Siddharth, J.), 2024 SCC OnLine All 9721
Bijendra v. State of U.P., (Rajeev Misra, J.), 2024 SCC OnLine All 9737

Birendra Lal Verma v. State of U.P., (Siddhartha Varma and Achal Sachdev, JJ.), 2025 SCC OnLine
All 8104

Buddh Singh v. State of U.P., (Subhash Chandra Sharma, J.), 2024 SCC OnLine All 9712

Centre for Management Technology v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All
8109

Chandrabhan Bharti v. State of U.P., (Mayank Kumar Jain, J.), 2024 SCC OnLine All 9746
Devendra Kumar Tripathi v. Veena Bhardwaj, (Saral Srivastava, J.), 2023 SCC OnLine All 5474

Dhanraj Singh v. State of U.P., (Arindam Sinha and Satya Veer Singh, JJ.), 2025 SCC OnLine All
8112

Digendra v. State of U.P., (Subhash Chandra Sharma, J.), 2024 SCC OnLine All 9716
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Dinesh Jain v. Union of India, (Saumitra Dayal Singh and Indrajeet Shukla, JJ.), 2025 SCC OnLine
All 8113

District Deputy Election Officer v. Punjab Tent House, (Manish Kumar, J.), 2025 SCC OnLine All
8096

Gangaram Mishra v. State of U.P., (Dr Yogendra Kumar Srivastava, J.), 2025 SCC OnLine All
8111

Girish Kumar Agrawal v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.),
2024 SCC OnLine All 9734

Hamid v. State of U.P., (Kshitij Shailendra, J.), 2025 SCC OnLine All 8106
Harsh Kumar v. State of U.P., (Siddharth, J.), 2024 SCC OnLine All 9729
Hirdesh v. State of U.P., (Nand Prabha Shukla, J.), 2024 SCC OnLine All 9720

Jahangeer Khan v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC
OnLine All 9740

Kale v. State of U.P., (J.J. Munir and Nalin Kumar Srivastava, JJ.), 2025 SCC OnLine All 8099
Lala v. State, (J.J. Munir and Sanjiv Kumar, JJ.), 2025 SCC OnLine All 8097

Maloo v. State of U.P., (Shekhar Kumar Yadav, J.), 2025 SCC OnLine All 8098

Mantu Rai v. State of U.P., (Nand Prabha Shukla, J.), 2024 SCC OnLine All 9722

Mohd Amir v. State of U.P., (Subhash Chandra Sharma, J.), 2024 SCC OnLine All 9726
Mohd. Arifv. U.P. SRTC, (Amitabh Kumar Rai, J.), 2025 SCC OnLine All 8107

Mohd. Rashid v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2024 SCC
OnLine All 9733

Mohd. Zubair v. State of U.P., (Vivek Chaudhary and Om Prakash Shukla, JJ.), 2024 SCC OnLine
All 9741

Mukesh Yadav v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 9709
Nanhey v. State of U.P., (Saurabh Lavania, J.), 2024 SCC OnLine All 9708

Nikhil Mittal v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2024 SCC
OnLine All 9732

Nitin Kumar Singh v. State of U.P., (Salil Kumar Rai and Pramod Kumar Srivastava, JJ.), 2025
SCC OnLine All 8103

Omprakash v. State of U.P., (Deepak Verma, J.), 2024 SCC OnLine All 9748
Pawan Kumar Singh v. State of U.P., (Praveen Kumar Giri, J.), 2025 SCC OnLine All 8094

Pradeep Pandey v. State of U.P., (Mahesh Chandra Tripathi and Prashant Kumar, JJ.), 2024 SCC
OnLine All 9735

Pramod Dubey v. State of U.P., (Krishan Pahal, J.), 2024 SCC OnLine All 9747
Prem Chand Chaudhary v. State of U.P., (Siddharth, J.), 2024 SCC OnLine All 9730

Radhey Shyam Upadhyay v. State of U.P., (Ajai Kumar Srivastava-I, J.), 2024 SCC OnLine All
9742

Rajesh Singh v. State of U.P., (Rajesh Singh Chauhan and Abdhesh Kumar Chaudhary, JJ.), 2025
SCC OnLine All 8105

Rakhi v. State of U.P., (Nand Prabha Shukla, J.), 2024 SCC OnLine All 9724
Rohit Agarwal v. State of U.P., (Alok Mathur, J.), 2025 SCC OnLine All 8108
Sameer Singh v. State of U.P., (Nand Prabha Shukla, J.), 2024 SCC OnLine All 9727
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Sanjay Agarwal v. State of U.P., (Nand Prabha Shukla, J.), 2025 SCC OnLine All 8095
Saurabh Tiwari v. State of U.P., (Manoj Bajaj, J.), 2024 SCC OnLine All 9731
Shakil v. State of U.P., (Subhash Chandra Sharma, J.), 2024 SCC OnLine All 9715

Shiv Sai Srasti Infratech & Constructions India LLP v. State of U.P., (Ajai Kumar Srivastava-I, J.),
2024 SCC OnLine All 9744

Shoaib v. State of U.P., (Subhash Chandra Sharma, J.), 2024 SCC OnLine All 9707
Tahir Khan v. State of U.P., (Ajai Kumar Srivastava-I, J.), 2024 SCC OnLine All 9714
Teekam v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 8102

Veerendra Pratap Singh v. State of U.P., (Ashwani Kumar Mishra and Gautam Chowdhary, JJ.),
2024 SCC OnLine All 9738

Vikas Kumar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 8101
Vinai Kumar Sharma v. Union of India, (Brij Raj Singh, J.), 2025 SCC OnLine All 8100

Vishal v. State of U.P., (Vikram D. Chauhan, J.), 2024 SCC OnLine All 9750

Vision Town Planners (P) Ltd. v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 8110
Vivek Raghav v. State of U.P., (Siddharth, J.), 2024 SCC OnLine All 9717

Andhra Pradesh High Court [28]

A Prabhakar Reddy v. Provident Fund Commr., (B V L N Chakravarthi, J.), 2025 SCC OnLine AP
4354

Abdul Muzeeb v. CH Suresh, (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 4350
Alluri Kama v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4346

Anumolu Subhas Chandra Bose v. Nikhila Constructions & Developers (P) Ltd., (V. Sujatha, J.),
2025 SCC OnLine AP 4333

AP State Waqf Board v. Korivi Sri Krishna, (Dhiraj Singh Thakur, C.J. and Challa Gunaranjan, J.),
2025 SCC OnLine AP 4352

C.S. Prakash v. State of A.P., (Maheswara Rao Kuncheam, J.), 2025 SCC OnLine AP 4355
Chandole Thimothi v. State of A.P., (Subhendu Samanta, J.), 2025 SCC OnLine AP 4349

Chennamsetty Venkateswararao v. State of A.P., (Venkata Jyothirmai Pratapa, J.), 2024 SCC
OnLine AP 5863

D Naveen v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4343

Dhulipalla Venkata Sundeep v. Dhulipalla Talasila Yamini Satya, (V. Sujatha, J.), 2025 SCC OnLine
AP 4332

Gurrala Raja Kumar Reddy v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP
4337

Koondrapu Naidu v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4336
Kota Radha Rukmini v. State of A.P., (V. Sujatha, J.), 2025 SCC OnLine AP 4358
Linganatha Kumar v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 4357

M. Sreenivasulu v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP
4353

Monditoka Jagan Mohanarao v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4348
P. Srinivasulu Reddy (Dr.) v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 4356
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Pachabottu Deva v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4345
Palanki Roja Mani v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4339
Pitani Chandra Sekhar v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4347
Rongala Vasu v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4338

S Rama Krishna Reddy v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4342
S. Padmanga Butchamari v. State of A.P., (B. Krishna Mohan, J.), 2025 SCC OnLine AP 4351

Salagala Evimiya Raju v. Mukesh Kumar Meena las, (Challa Gunaranjan, J.), 2025 SCC OnLine
AP 4334

T. Lakshman Sai v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4344

Vanguru Mohan Babu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4335
Vasudevan Balu v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4340
Yerradasari Sravan Kumar v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 4341

Bombay High Court [100]
Abdul Rehman Abrar Shaikh v. Executive Engineer, (N.J. Jamadar, J.), 2024 SCC OnLine Bom 5250

Ajay v. State of Maharashtra, (Mangesh S. Patil and Shailesh P. Brahme, JJ.), 2024 SCC OnLine
Bom 5235

Ajay v. State of Maharashtra, (Urmila Joshi-Phalke, J.), 2024 SCC OnLine Bom 5174
Akash v. Vice Chairman, (Nitin W. Sambre and Abhay J. Mantri, JJ.), 2024 SCC OnLine Bom 5216

Alert Services v. State of Maharashtra, (Revati Mohite Dere and Neela Gokhale, JJ.), 2025 SCC
OnLine Bom 5247

Arti v. State of Maharashtra, (Vinay Joshi and Vrushali V. Joshi, J1.), 2024 SCC OnLine Bom 5175
Ashok Khandu Ladkar v. Ajay Maruti Patil, (Shivkumar Dige, J.), 2024 SCC OnLine Bom 5240

Bajaj Allianz General Insurance Co. Ltd. v. Amruta Gopal Asrani, (Shiv Kumar Dige, J.), 2024 SCC
OnLine Bom 5195

Balaji Tricity Realty LLP v. Joint District Registrar Class-1, (Revati Mohite Dere and Neela Gokhale,
J1.), 2025 SCC OnLine Bom 5251

BBCL Secure Premises (P) Ltd. v. Hindustan Petroleum Corpn. Ltd., (Somasekhar Sundaresan, J.),
2025 SCC OnLine Bom 5331

Bemco Sleepers Ltd. v. Union of India, (Revati Mohite Dere and Neela Gokhale, JJ.), 2025 SCC
OnLine Bom 5246

Bhaskarrao v. Subhash, (Y.G. Khobragade, J.), 2024 SCC OnLine Bom 5206

Chandrakant Dinkar Nehate v. State of Maharashtra, (Ravindra V. Ghuge and R.M. Joshi, J].),
2024 SCC OnLine Bom 5214

Chaya Dilip Petkar v. Union of India, (Revati Mohite Dere and Neela Gokhale, JJ.), 2025 SCC
OnLine Bom 5250

Constructop Builders LLP v. Joint District Registrar Class-1, (Revati Mohite Dere and Neela
Gokhale, JJ.), 2025 SCC OnLine Bom 5253

Dattatray Bajrang Naik v. Union of India, (Devendra Kumar Upadhyaya, C.J. and Arif S. Doctor,
J.), 2024 SCC OnLine Bom 5229

Digambar v. Shailendar, (M.W. Chandwani, J.), 2024 SCC OnLine Bom 5230
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